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MR. DEPUTY-SPEAKER ;
question is :

“That this Hounse agreés with the
Thirtieth Report of the Commiltee on
Private Members’ Bills and Resolutions
prescated Lo the House on the 30th
April, 1968,

The motion was adopted

The

ik
16.04 hrs.

RESOLUTION RE: DIPLOMATIC RE-
COGNITION OF GERMAN DEMO-
CRATIC REPUBLIC— Contd-

MR. DEPUTY-SPEAKER : Now,
we are taking up the discussion of the
resolution moved by Shri H. N. Mukerjee
on the 19th April. Two hours were al-
lotted and he has taken just ope minute.

SHRI BAKAR ALl MIRZA (Sccun-
derabad) : Sir, before the hon. Member
begins his speech, may I make a submis-
sion ? This is a question of major policy,
and the decision cannot be taken by the
Minister of State without the approval or
sanction of the Prime Minister and Minis-
ter of External Affairs. Do you think
that any useful purpose will be served,
becauss, even if he has come with an open
mind “on this issue, he cannot express
in this House any change in policy. So,
we may take it up some other time—

MR. DEPUTY-SPEAKER : Shri
Bhagat, the Minister of State, is here and
we must presume—and of course—he
know sthe Government's mind on the issue.

SHRI INDER J. MALHOTRA
(Jammu) : Mr. Bhagat may be here.
But what Shri Mirza has pointed out

is such an important issue that if the
Prime Minister could be here that would
have really helped us.

MR. DEPUTY-SPEAKER : That
would have béen far Better but, at the
present juncture, Mr. Bhagat is here,

SHRI H. N. MUKERJEE (Calcutta
Morth Bast) :  Sir, on this point, perhaps
you do not kpnéw, the Prime Minister
wrote to me¢ that she had jnformed the
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Speaker and she wrete to me to inforsa me
that she had to go to Bhutan and Sikkim,
otherwise she weuld have beem here. She
had the ceurtesy to do that which is why
1 mention it to you.

Last time, I read out my reselution,
which is to the effect that this House is
of opinion that the Government of India
should accord immediately full diplomatic
recognition to the German Democratic
Republic. 1hope to be able to secure
seme positive response from the Govera-
ment in regard to the proposition I am
putting forward and I expect that there
should be some positive response on point
of principle as well as for reasons of
practicality. On both these counts, there
is no reason why we should oot fully
recognise the German Democratic Re-
public without any further delay. In my
view, already delay has been uoconsciona-
ble and voweorthy of our country.

There is, as a matter of fact, some
kind of de facro recognition for quite some
time as far as India and GDR are con-
oerned and there is a large number of
friendly exchapges between our two count-
ries. We have had officials trade agree-
ments since 1954 and up to 1964, Lrade
increased tenfold to Rs 240 million. GDR,
as a friendly country, was the first among
the different countries to introduce rupee
payment in its trade with India, thus hel-
ping us in our foreign exc¢hange difficulties.
In November, 1963, we had a shipping
agreement. In February, 1964, we had a
cultural agreement.

The late Prime Minister of GDR
Otto Grotowohl visited India. The Presi-
dent of the GDR Parliament has been
to this country twice. Minister and other
personalities including the GDR Foreign
Minister Otto Winzer have visited this
country.

1 particularly wanted fo say, Sir, if you
donot mind, that you have been among
those dignitaries in our country who bave
been very hospitable to some of these
visitors, like the Foreign Minister, Otto
Winzer who was here only the other day,

As early as 22nd and 23rd August, 1961
Jawaharlal Nehru said in Parliament seme
very important things in relation to the
positien as between India and GDR. He
wanted the country to take pote of the
fact of the existgnce of the two Germanyy,
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He stressed that there should be a clear
acceptance of the post-war frontier, specia—
ly the Oder-Niesse frontier with Poland,
thereby demarcating this country away from
the attitude taken by the Federal Republic
of Germany. Jawaharlal Nehru also stres-
sed the danger of militarism and of nuclear
armament of West Germany and he spoke
in regard to the utmost importance of a
peaceful settlement through negotiations.
These ideas of Jawaharlal Nehru were
reiterated by Lal Bahadur Shastri at the
conclusion of his Soviet visit in May, 1965.
If the Prime Minister was here, she would
have recalled that at the conclusion of her
visit to the USSR in 1966, she had repeated
those same principles in regard to the two
Germanys.

In spite of this reiteration of this
policy and principle for more than 7 years
now, the negative stage of things persists.
The Government of India does mnot reco-
gnize th: GDR diplomatically. The
Government of India does not even have
consular relations with that country. The
Government of India has not even a trade
representative in  Berlin on a normal
governmental level.

There are no official government agree-
ments with GDR and the Government of
India confines itself to exchange of letters
only. Sir, very irritating things happen.
For instance, Government of India does
not recognise GDR passports but issues its
visas on special sheets of paper. Govern-
ment of India does not permit its Minis-
ters to go. My friend Shri Bhagat if he
-wants to go would not be able to go
in response to official invitations which
are always there. But GDR ministers
when they come they see the Prime
Minister, they see you, Sir, and other
dignitaries but everything is unofficial, they
are not official calls.

If we had a truly non-aligned indepen-
dent foreign policy it means that we treat
the Federal Republic of Germany and the
German Democratic Republic egqually and
recognise the reality of the two German
States. 1f we had a really independent
foreign policy it would have involved that
we do not give preferential treatment,
internationally speaking, to the Federal
Republic and discriminate against GDR.

}f wg had gn independent forsign policy it
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would have meant automatically that we
reject, what is called, the Hallstein
Doctrine, that scare-crow which frightens
nobody today but a doctrine which implies
interference in the internal affairs of other
States. If we had an independent foreign
policy we would not be bowing down to
West German blackmail which is being
practised with impunity for so many
years.

In common with GDR we have so
many things—the idea of anti-colonialism
and anti-imperialism, the idea of the peace-
ful scttlement of disputes, the idea of
co-operation with and support to all States.
On the contrary, with the Federal Republic
of Germany we have nothiog in common.
I an not asking for severance of diplomatic
relations with that country. It is on the
map, it is there and it has to be recognis-
ed. But if there is a question of affinity,
economic, moral or whatever else it might
be, with the Federal Republic of Germany,
we have nothing whatever in common. It
is a militarist and fascist State. President
Luebke has been accused of having been a
war criminal and even American experts
have come forward to give evidence in that
regard. [ was myself in Buchenwa!d Con-
centration Camp and I saw there material
relative to the involvement of Chancellor
Kiesinger in regard to action which dubbed
him as war criminal. There is no doubt
about it. That is why when I returned from
Germany last year in November. [ was
ashamed to se= the portrait of that man, that
unfamiliar protrait adorning the road from
Palam airport. I do not understand what
has happened to the country of Jawaharlal
Nehru who when the Nazis took over
Vienna could not even rest when he went
to the Himalayan resort tof Khali because
he heard ““the tread of barbarian feets” in
the lovely streets of Vienna. 1 wonder
what has happened to the country of
Jawaharlal Nehru where Kiesinger can be
acclaimed as a guest to be welcomed so
wondrfully,

There is an axis, Shri Bhagat ought to
know, of the West German State, with
Lisbon and Pretoria and Salisbury —of

_course, London and Washington need not

be mentioned. They are using it to in-
fluence our policy. That is why they are
makiong us djscriminate against thp GDR,



1888 Recognition of

Why are we afraid ? The GDR' has made
good. It had got a very difficult inheri-
tance but it has made a very big success of
its job so much so that the Guardian, the
liberal English newspaper wrote on the 26th
September, 1967.

“for a state which, as far as the
West is concerned, does not exist, the
GDR is doing right well. In fact it is
no exaggeration to characterise its
economic progress as the East German
economic mircale. East Germany is work-
ing and flourishing. It would be harmful
to us to overlook this market.”

This is what the British say. Why do we
treat this country, the fifth industrial state
in Europe and the eighth in the world, a
country which has a socialist constitution
only recently ratified by an overwhelming
popular vote, a country run by a national
front including different parties with which
you, Sir, are familiar, in this way 7 My
friend, Shri Madhu Limaye is here. He
has seen the working of how that coalition
performs its jobs. Itis a country where
there is some kind of co-existence also
between the private sector and the public
sector in a fashion which should be an
eye-opener to honest capitalist elements in
this country if there are any.

But with that country we do not seem
to bave any truck. We are afraid. Govern-
ment is in fear and trembling, because
Bonn would penalise them. My submis-
sion is that this fear is absolutely foolish ;
it is not only an injury to our pride, to
our self-respect as a country, but it isa
foolish and practically an utterly insane
idea that Bonn can penalise us.

1 will give you the example of Yugosla-
via, which establish full diplomatic relations
with GDR in 1957. The Bonn Republic
demonstratively broke off diplomatic rela-
tions with Yugoslavia, to punish Yugoslavia.
Bonn had to eat the humble pie when
the facts of life ruled out such impudence.
Let . us not imagine that they can do this
dirty trick on us because we happen to be
truckling down to them from time to time.
If Yugoslavia is too distant, let us take
the case of Burma. In 1960 Burma ex-
change Consulates-General with GDR.
. West Germany protested for the time being
‘but in Rangoon, in 1962, two years after-
wards, West Germany raised her representa-
ticn to the status of an Embassy in Burma.
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They had to eal the humble pie. In Feb-
ruary 1964 Cylon exchanged Consulates-
General with GDR. Bonn threatened for
the time being stoppage of all aid. Ceylon
stood firm. Ceylon showed that moral
calibre which we do not dare show. Ceylon
stood firm and rejected the Bonn demand
saying that this sort of thing shou'd not
be done at all. Threats did not work with
Ceylon. But, in our case, threats appear
still to be working, which is rather nhsrne—
ful. We should eliminate it.

All  the Socialist cuntries have fulls
scale embassies in GDR., A country like
UAR or Combodia have special representa-
tion with diplomatic status. In Cairo the
GDR has a Government Commissioner
who has got the powers of an Ambassador
Plenipotentiary. Consulates-General were
exchanged between GDR and Burma,
Ceylon, Indonesia, Iram, Syria, Tanzania
and Yemen. Official trade representations
are there in Algeria, Brazil, Finland,
GGuinea, Lebanon, Morocco, Sudan ‘and
Urugway. Mali has also joined it Jast year,
Then, there are Trade Missions and so on
and so forth from many other countries.
We do not have anything ; nothing at all
and perhaps they are thinking of some
footling little thing which might be more
of an irritant than anything else.

GDR has her trade representation in
New Delhi. We do not reciprocete even
that gesture. We do not have a trade
representation in Berlin. Even UK, France,
Sweden, Belgium and Netherlands have
found it necessary to have representation
of their chamber of foreign trade. But we
have, of course, nothing of that sort and
I do not know what the Government has
in mind.

Bonn is still trying its blackmail against
some countries like Switzerland, Sweden
and India. Against this we have got to
fight. Because, the idea is quite clear.
What they have in mind is quite clear
from what appeared in a Big Money paper
in the Federal Republic of Germany, one
of the Springer Trust papers. The Springer
Publication Unit have published dastardly
articles against which the students in
Berlin are demonstrating, led by a young-
man called Dutschki, and the whole of
Berlin is in flames. One of these papers,
Die Walt, rcported the ruling party’s ronis—ﬁ
policy idea in these words :
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“Bonn could not renounce the use
,0f diplomatic and ecnomic deterrents
in the future when countries of the
third world might try to use the
Belgrade example as an alibi for also
exchapging Ambassadors with East
Berlin.” )

Evyep Switzerland is sought to be port-
rayed as a Coromunist country, if it dares
to have diplomatic exchange with GDR.
A&aiu,st this, a newspaper of Zurich, Folks—
recht wrote something which 1 quote :

‘In recognizing foreign governments
Switgerland has always based itsell on
ibe question as lo whether they really
exercise tlerritorial rights over the
territory of their state. Furthermore,
it makes constant efforts, because of its
policy of neutrality, to extend its rela-
tiops universally. Nabody can dispute
that the goveroment of the GBR really
exercises governmeni power om s
territory, This means that the prere-
quisistes for recognition are present.”

But in spite of that they are being
threatened by Bonn as long as they are in
a position to threaten.

India is the biggest Afro-Asian country.
India is a country which professes non-
alignment as a matter of principle which,
she says, she cherishes. But our practice
as regards relations whih the GDR are at
1he lowesi level in the_group of non-aligned
Afro-Asian countries.

They talk about improving the image
pf India abroad. Where? In which
couniry, if in Afro-Asian countries there is
an impression that India is so beholden
to the mighty dollar ? God knows what
bas happened to the self-respect of India
that she treats a country in this dis-crimi-
nating fashion.

And the reason is quite obvious. Itis
fear of Bonn. Then, surely, all the brave
talk about national integration and appear-
iog before the world outside as an integrat-
éd country and all the rest of it woudd
make not much sence. That is why ome
bas to behave in foreign policy matters at
least, where India bad a betier tradition
in the past, differently. ln foreign policy
matters at least ledia shoyld behave
differently.
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Why must we act out of fear ? 1 have
said it often in this House that if Gandhiji
taught us anything, it was not non-violence
which nobody really and truly is able to
practise in real life but he taught us abhaya,
fearlessness of whoever might stand up
against us. If we have right om our
side, we need not be afraid. But this
Government is  afraid. They are pus-
illanimous ; they shake in their shoes and
appear as if in fear and trembling besause
the might dollar is there. Therefore with
the dollar-supported Mark doing some
damage, we behave as they us to behave.

The Federal Republic of Germany is
extracting a price from us. They are giving
“aid"™ to us and they make a lot of song
and dance about the Bomn “aid" to this
country, The annual trade turnover is
roughly of Rs. 1,000 million and involves
a heavy deficit for us, to the extent of
Rs. 700 million to Rs. 800 million a year.
They have collaboration agreements which
are so much liked by most members of the
Cabinet which lead to all sorts of things
like the Fakhruddin Ali Abmed incident
and that sort of absurdity., They have
these collaboration agreements and econo-
mic influence is deliberately - used to
obstruct normalising of relations with the
USSR. The correct attitude is shows by
Yugoslavia, Burma and Cevlon, who have
made the Bonm Republic capitulate and
swallow the Hallstein ponsense. But we
have not tried to do anything in that
regard.

In spite of our economic conmtact with
the two Germanies, we have a very adverse
balance of trade with the Federal Republic
of Germany. In 1961-62 the advame
balance amounted to Rs. 97,53,00000 ; im
1965-66 the adverse balance rose to Rs,
1,18,74,00000 and from June 1966 to
February 1967 the adverse balance was
Rs, 94,71,00,000,

On the contrary, the balance of trade
with the GDR is favourable as far as we
are concerned. In 1962-63 it was Rs. 57
lakhs in our favour ; in 1964-65 it was
Rs. 4 crores in our favour; in 1965-66 it
was Rs. 69 lakhs in our favour and from
June 1966 to February 1967 it was Rs. 7
lakhs in our favour.

India is a principal overseas tade part-
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exhibitor at the Leipzing Fair. We have
had a pew long-term trade and pay-
ments agreement extended to 1968 as a
result of an agreement signed in Berlin in
MNovember 1967. The GDR, in spite of
being a highly advanced industrial country,
is ready and willing and is showing its
readiness by action to buy all sorts of
things and at the present momeni there is
a very good possibility of our exporiag
railway wagons to the GDR as we are
doing to the Soviet Union,

On account of all these things and so
mapy other points which 1 need not
expatiate, | feel that in all right mindsd
thinking it does not stand to reason that
we discriminate between the two Germanies.
As [ said earlier, 1 am not asking for us
t0 have no relations with West Germany,
much as 1 dislike it. I detest the ruling
group in that country which is reviviog
fascism in a manner which is becoming
patent in everyday mews. But that is no
tgason for me to suggest (o the Govern-

ment that we have no relatiogs at diplo-*

matic level with Boon. That reminds me
that sometime ago a leader of the Jana
Sangh, Mr. M. L. Sondhi—he does know
a thing or two about international rela-
tions and there was a dlscussion held in
this House on the 8th December, 1967 on
Dr. Kiesinger's flight over Pakistan—
occupied Kaushmir—was terribly annoyed
and very rightfully annoyed and he referred
to a book by Franz Josef Strauss, called
The Grand Design—A European Solution to
German Reunification, which he quoted in
regard to the Hallstein Doctrine, being what
it is, and then he said angrily to the Prime
Migisiar »

“May | ask whether it is not a fact
that the West Germans provide music
for the Government of India and for
the city of Delhi while military,
diplomatic and stralegic support is
being promised and proxided to
Pakistapi sevapchists and [ehadists 7
Does the Prime Minister nqw, consi-
der that the German action has
the real purpase of forcing India
to acquiesce in Pakistani aggression
by pressurising India to accept a cer-
tain international settlement which is
im the making amd' of which we are
gelling some straws in the wind 7 May
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1 ask pointedly why the External
Affairs Ministry did npot inquire as to
what are the guarantees of German
neutrakity on the Kashmir question 7
May 1 ask why is India tied down to
Hallstein doctrine 7 May 1 ask, finally
why was the Indian High Commissioner
in no hurry to lodge a protest 7

The German Democratic Republic was
the first foreign country to stand by Indian
when India bhad trouble with China in
October/November, 1962. The German
Democratic Republic is pursuing the really
creative traditions of Germany ; Germany,
the Ignd of Marx and Enpgels ; Germany,
the land of the great lndtﬁogiﬂs, and a
country which, after all the sufferings and
agencies of two World Wars is now trying
to build socialism.

I submit that my Resolutions should
be accepted by Government because I want
to ask : Wil India fence herself away from
contact with this superb new phenomenon,
the socialism being built with characteris-
tic thoroughness by the German .people, the
people to whom' belong Marx and Engels 7
Are we to make friends with a Germany
rebom, ready and able to build on the
foundations of peace and human happiness
or are we merely ‘0 hang on to the coat-
tails of the revaochists, neo-imperialists
and nec-MNazis of Boon 7 That is a ques-
tion which we have to answer.

Let Government come forward and say
that far too long we have dallied with this
question. What Jawaharlal Nehru said
in August, 1961 remains to be redeemed
—here in 1968. [ suggest that the House .
do accept this Resolution and Government
acts accordingly.

MR. BDEPUTY-SPEAKER :
moved :

“This House is of opinion that the
Government of India should accord
immediately full diplomatic recogniticn
to the German Democratic Republic.”™
Now, Shri Madbu Limaye has given

ap. amendment. | have gome through it.
For tbe benefit of the House, 1 read it :

“Aficr the word this House' delete
the rest and insert the following :

“This House beimg of the view that

all existing Tegimes throughout tbe

wotld, ne matter what their ideologi-

Motion
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cal complexion and the character of
their economic system be, should be
recognised and full diplomatic rela-
tions established with them all,
directs the Government of India to
accord full diplomatic recognition to
the German Democratic Republic
also.™
Apart from being time-barred, | must make
it very clear that this preamble completely
changes the character of the Resolution
itself. T1f we tag this to the Resolution
before the House, it means that, simul-
taneously, Government will have to make
up its mind not only with regard to Israel
— perhaps, that is in your mind—but also
to Taiwan or South Africa. This is the
most incongruous amendment. Therefore,
as it is drafted, it is out of order.

=t wy fowd (3%) : $7 a8 Wisw
W AET gromr ! ogww vy weEnfa
T

MR‘DEI"UW-SPEAKER : It widens
the scope of the Resolution. Completely,

it changes its context, It is completely
out of order.

ot vy fom © g From A gw
§ AT W gH amed fe wifex few
fraa & geadla w17 ¥Q WIS W WET
FUTI@WE?

MR. DEPUTY-SPEAKER :

pared te argue with you.
serious thought to it.

Iam pre-
I have given a

sit vy fomd : ag s Afa =0
gaTe § | ®1E FW AR A9 AL HLM
o gu% grq foer Y g2 @ afed am
¥l & |19 & foar &)

MR. DEPUTY-SPEAKER : 1 will
point out. Apart from it. I will read
the general rule relating to amendments :

“An amendment shall be relevant to,
and within the scope of, the motion to
which it is proposed.”™

What is the scope of the motion ? As
you have said in the preamble, whatever
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be the ideological thing or the economic
system or the political system, if you tag
this on as a preamble to ' the main resolu-
tion, then the purpose of the main resolu-
tion is completely last sight of. It is mnot
relevant at all.  This is my view.

ot ay few@ : 7g weaw W@ fagi
9T Wi 2, aAi qaw & dar g
gmar

MR. DEPUTY-SPEAKER :
question. He has made his position very
clear. He has pin-pointed the attention
of the Government so far as recognition
of GDR is concerned and he has confined
his argument to that. The resolution also
has that as the main purpose to serve, If
we tag this on, then it will certainly widen
the scope by ihe preamble. Therefore |
rule it out of order.

It is no

Mr. Amrit Nahata are you moving
your amendment 7
SHR1 AMRIT NAHATA (Barmer) :

Yes, Sir. [ beg to move :

“That is the resolution : —
add at the end—

‘disregarding the outmoded Halstein
doctrine’.” (1)

MR. DEPUTY-SPEAKER :
Indrajit Gupta.

Shri

SHRI INDRAJIT GUPTA (Alipore) :
Sir, 1 beg to move :

“That in the resolution,—
add at the end—

‘in consonance with the late Prime
Minister, Shri Jawaharlal Nehru's
admission of the existence of two
Germanies".” (2)

MR. DEPUTY-SPEAKER : So, the
two amendments and the Resolution are
before the House.

How much time will the hon. Minister
pneed for his reply. 7
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT) : Not more than
10 minutes.

SHRI PILOO MODY : You require
10 minutes to dispose this of ?

W ARSI AEed,
g% gew ¥ W IHT guer 9
w @ E & g w1 enA famEr Qg
g fr & adf wror oz Amerfes =
fewsrar & ar T &, AfFT &= @O fag
o W "EE T, faurw A ot
#1504 g wAr w@r § faaR WA
frame & ww wifer qaT &1, fraq awanm
f& 7 ¥aw wwfy afer wgeq qamer A
gg fafea froui & swar @, dfem
gam 2, S # ot oA weew  wwEAT §
f& 99 wgm wAd, qfas s faares
w1 W & wfd WOt sgiefe wiva
F€ |

ag ot & fF ot oF WA U
3 oz Wi T ¥ e UG R, Al
ag Wt af) & e i # fezex W da
g 1, for & @l A & g W
us w% 99 fzar av | q@lad @ gw
FEA &Y WAIAT F AT Q@ § A9 A
T8 q@ swa fF Wi qg aEAr @ 4
% fomfas &) &A1 weA-wE -
g §1 W Mg fET T A T AR
fis wa oF &4, AfFT 57 @ § T
@) frar o1 wwar 6 & SEAT W 5@
fosg %1 U©F ggidar §, O g &,
w ghwa g W1 gafag & W e
&1 sgrr feemar wng feq ST
JgE & 99 a%aen 1 A< forw SR
wg1 a1 fF & wem-sem wadr gfEm
N oF areafasar §, @R T TG
foqu o7 §war g \afs g9 W qa A
ge w0 § fir Qo g OF aurda
g qefewar § A7 whew @ g
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AT, §1 28 &1 qifes afanr ag feear
2 ¥ gm0 1 safagl & gia s gefas
g arfya &3, A1 wafl §oow
aa gw wwE w41 F AT g
T TE 2 |

7afy offmw ot § ¥t ag
& @ e o e e Al v,
¥fem Hag adf sgw f5 gw oftw
At ¥ w9d FEAifaw @rew dle o,
afer i agwasa sgm e q@ aeeT &
Wt g gEaitfow avw aarfim 3 01 ag
oF <t fazegmr & 5 9w aftws s
& @ ar gurt gedtfos avaw § ogr
aigg F I fex wifee amg fax
g1 @ &, fox ¥ g gF 9w ¥ amw
Y sraTaT AW &7 A1 @ E S wh-
F, qENHW F wa 2 o
wgT g FT giewTd oK ST § I
ufierd, fezax 1 ol & i fezae
F goust # andiaw ¥ & qadmEr
Tigar § R IR o a9 & owgay
g, IR fefa & a3 U fgeax
F aum gegrErd § AR ¥, faq &
WIS WAAAT & T FH1 gHI & | 9d O®
garg IE F WIXA1I'T FIC &7 97 a7
¢ qfewdt st # forr 8 worgdd ) Sy
wrag wtfammmar o, AR agag ¥
forear arom 7Y 713 4 | 39 g€ qEw &
g fefane arga 9, O gt agt
oy ¥, A F A fF osei &
aara I ag fggeana & sl wifveam
& @9 aeew & AfFT w7 77 aifeer
™ ot 9% 99 T 9 9 frw ax
qifFeEaE A ATFIA FoAT FT TERT
£ | I TAF 9% IT &7 gaArs wgror Iy
X FE 99 gAE # garg A fwary
w7 fefams argg & qor mar frag =qt
¥4 T @) IR FT 5 IAwT qrIee
A afferd g g sEw §)
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[#Y sy Arrer)
IUT YATY ¥, IR AT A A1 9q
FHT IH TER Y A9 gl § AR A
Fat yqur At g fr ag oifsam
a1 &4 gfaaR a= T @ &, wemer
¥ § aw g wga § fv g @ Ad,
gTeae weafagi § a1 sfem qwdr §,
W §F A8 FT A |

T & A2 afeew o ¥ deerst
# ofrc framel & 97 & qe § Srof
#1 FOEL WAL AT A AqNT
mar &, wrea w1 wfae W AE T
war 1 wew Nt & @ F avw AW
IR § AR A At dw AT SR
2oz A WY Aeaw ot afewst qdH
¥ e & Wk fom W srei Y ety
VT qACTET AT B ) UF AT AT A
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wIfRA ¥ 36 AT Tl

o Rl e & woar goreT 39
wAT

SHRI PILOO MODY (Godhra) : Mr.
Deputy-Speaker, Sir, | am indeed most
distressed at the fact that I bave to dis-
agree with my very dear friend Shri H. N.
Mukerjee. He is a loveable man, although

1 must admit that I connot get myself to
agree with almost anything that he says.

The recognition of the German Demo-
cratic Republic has been justified on many
ground, some of political expendiency and
other of trade, a smattering of history, a
statment made by a Jan Sangh Member,
namely Shri M. L. Sondhi, and indeed a
map that was produced somewhere. I
cannot find these argument for the justi-
fication of recognising a particular country.
1 would like to draw the attention of my
hon. friend to certain maps that have been
printed in this country. Would he, there-
fore, suggest that we should either put
out or not recognise ourselves?

Today, you are going to hear a spate of
arguments on why the Government of
German Democratic Republic should or
should pot be recognised, arguments which
will descend to the level of providing ana-
logies that do not apply or comparisons
that do mnot comform. You will hear
sooner or later Viet Nam being mentioned
or Korea and a host of other counries in-
cluding lsracl and Formosa.

But the real fact of the matter is that
the German problem is quile unique,
without parallel in contemporary history.
Therefore, I find that I should give a
certain  background of the history of
Germany. even though it will be wvery
sketchy, over the last fifty years. The
Germans more than any other race are a
united people, proud of their heritage and
culture, and even though they have been
misguided into two wars, they have pre-
served their identity and indeed their
sanity, with the minimum recrimination
for the fatal leadership that dragged them
through two devastating wars, because they
believed in the integrity of their nation
and the greater glory of their Fatherland.
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After the disastrous treaty of Versa-
illes, parts of Germany were ceded to
neighbours, which ultimately provoked and
caused German national resurgence. Even
the areas, that were ceded to France opted
back for Germany, in spite of the superb
quality of French wives and women, not
to speak of thelr perfumes. Such a nation
was invaded on many sides at the fag end
of World War II, but the Allies were
wise on this occasion and did not repeat
the blunders of Versailles. At Potsdom
in 1945, they agreed “that during the
period of occupation, Germany shall be
treated as a single economic unit.”

Accordingly, in the joint administration
of Germany upto 1949, the Four Power
Agreements that Governed Germany
jolotly occupied and adminlstered the
country as one political unit, but the
Soviets violated these agreements and
created within the area under their juris-
diction a communist dictatorship. Fru-
strated that they could not bring about
the reunification of Germany, the Western
Powers terminated the occupation and
signed a peace treaty and created the
Federal Republic of Germany, which in
turn enacted a basic law, pending the
writing of a constitution, which clearly
stated that it was acling on behalf of even
those Germans to whom participation was
denied, and that the 17 million Germans
living under Soviet dictatorship against
their will shall also possess full civil
rights In the Federal Republic of Germany.

1If the nefarious Berlin Blockade falled,
it was not because of efficiency of American
airmen and the airlift, but because the
Germans would not allow a link with
the rest of their people in West Germany
to be lost for ever. Thereafier, Soviet
intentions began to unfold themselves, re-
vealing a drama of attitudes and methods.
The entire issue of German reunification
was mixed up with the question of Euro-
pean security, with the West on the one
hand maintaining that it was necessary to
reunify the country in order to preserve
European security and the Soviels om the
other, demandig a chunk of Germany for
the price of European security.

1 will oot take you into the tiresome
gnd frustrating detai's and negotiatigns
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that led up to the conferences in London
and Paris, finally culminating in the
Summit at Geneva in 1955 when a joint
directive was issued. I will quote to you
the Geneva directive which reads :

“The Heads of Govenment” ——

this is a directive in which the Soviets
also participated —

“recognising their common responsi-
bility for the seitlement of the German
question and the reunification of
Germany, have agreed that the settle-
ment of the German question and the
reunification of Germany by means of
free elections shall be carried out in
conformity with the pational interests
of the German people and the interests
of Buropeon security”,

What followed the Geneva directive
is common koowledge indeed. Soviets
interpreted the ‘reunification of Germany'
and the ‘national interests of of Germany'
and the “interests of European security’ as
being a formation of two German States. As
a matter of fact, Mr. Khrushchev, when he
visited Paris in 1956 admitted to the then
French Prime Minister, Mollet, that he .
would rather see 17 million Germans in the
Soviet block than 70 million Germans in a
neutral Germany, Well, 17 million Germans |
are still in Soviet bloc, but that does not
mean that we must connive at it,

During the years 1949 —61, 3} million
Germans from east moved to the west
and sought asylum in west Germany. This
truly represents the feelings of unity that
the German people have, and yet the same
people are supposed to be living in a
‘democratic republic’.  As long as the
Soviets keep using teese words, I supposed
that even in this Parliament, they will find
some currency. But here were people
who were leaving a ‘democratic republic’
oot in thousands, not in a million, but
3} millions of them left. While the
Western Powers through the Marshall
Plan pumped into the Gernmen economy
$ 1333 million, the Soviets plundered, under
the name of war reparations, $ 6,000 miilion
worth of machines, manufactures and
commodities.

Itis only the death of Stalin that pyt
a0 end to this plunder. '
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Fed up, tired, oppressed, the East
Germans revolted against this foreign
domination only to find that their puppet
German Government ‘popularly’ elected
with 99 per cent of the popular vote using
Soviet tanks manned by the Soviet Army
crushing the German people. Three years
later this pattern was to be repeated in
Poland and Hungary.

But the barbarities and the brutalities
of the ages pale into insignificance when,
in defiance of moral law and complete
disergard of civilised behaviour and total
contempt for human dignity, the Soviets
built that most monstrous of monuments
against the freedom of man—the Berlin

Wall. Free man build walls to protect
themselves against intruders, for shelter.
This type of wall is only built

for jails, to stop East Germans from
escaping to freedom. Even so, 24,000 of
them risked their lives to escape from the
prison that you want to be recognised.

If the Government of India believes
in the reunmification of Germany, to
recognise the German Democratic Republic
would merely compound felony. In any
case recognise whom ? Are we recognising
the separate identity of the Bast Germans
and give a separate identity to these people
who wish to reunite with their brethren
in the west 7 Or, are we recognising a
coterie of gangsters, German stooges of
Soviet masters, supported by Soviet tanks 7
Is it pecessary to recognise Moscow twice—
once in Moscow and another time in East
Germany ?

SHRI ONKARLAL BOHRA
(Chittorgarh) : Why not 7

SHRI PILOO MODY : In that case
we should do it three times. It is indeed

a great sorrow that a part of Germany is
under foreign domination ; it is a greats
sorrow that 17 million.

East Germans are under colonial rule
and do not enjoy the blessings of freedom.
But this is an internal problem and we
can extend what sympathy we can and
1 end our moral support. But we canmot
interfere. '

So, 1 warn you and the House that we
must develop the capacity to think
dispassionately of problems and resist the
temptation of submitting to ideological
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weaknesses and clever arguments and
irrelevant analogies. Otherwise, we shall
pever earn for ourselves the reputation
for responsible leadership or moral autho-
rity. Imagine for a moment that the
Chinese who occupy 47,000 sq. miles of
our territory set up a puppet Government
in that area and imagine for a while that
West Germany or for that matter any
other country were to recognise that
Government, what a prepostrous position
it would be. This is precisely the position
of Germany in the context of world history.
Let us not fish in the troubled waters of
European politics and let us not upset the
delicate equilibrium of European security.
More than any other races the Germans
believe in one nation and they have but
one dream and that dream reunification of
Germany. We have enough problems of
our own ; let us not create problems for

others,

SHRI BAKAR ALl MIRZA
(Secundrabad) : Mr. Deputy-Speaker, Sir,
we just heard a very eloguent speech on
the evils of communism. I would humbly
request the hon. Member to use the
very same arguments in the case of Viet
Nam or Korea. He talked about three
and a half million people going to West
Germany in spite of the Berlin wall that
has been created to stop them. What
about the millions who are infiltrating
from North Viet Nam to South Viet Nam
through the wall not of cement and brick
but a wall of steel created by the United
States with an expenditure of 30,000 million
dollars 7 Therefore, it is not a question
of what ideology that particular country
holds.

1 am not going to condemn West
Germany because of a particular type of
ideology it has. It is her affair. If she
wants Fascist rule or communist rule, it
is the people’s choice as long as that
choice is free. But the point with us is,
if you would recognise a country, why do
you do it 7 Are there certain set of rules
like the rules which Mr. Madhu Limaye
quotes every day, and if things come
within those rules, you would recognise
or you do not recognise ? If you recog-
nise, it is done in the best interests of
your country. | maintain, whalever the
reason for our not recognising it so far,
and I do oot agree with Mr. Mukerjee
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that it was due to fear. After the world
war, the conflict and the cold war between
cast and west were very, very acute and
any little step would have mode quite a
difference. And therefore, hoping that
one day the two Germanys will unite and
come to some agreement, we kept out so
that the trouble there should be at the
minimum, but later on in practice, we
acted in a different way.

16.58 hrs.
[Stri R. D. Btandare in the Chair)

We acted as far as possible to behave
with Fast Germany as if it is already a
recognised country ; It should mow be
formalised and that, I mnintain, would
be the correct step. What is the attitude
of Fast Germany towards us, and what is
the attitude of West Germany towards us ?
I am not thinking of the forms of Govern-
ments that exist there. West Germany
has been supplying arms openly and
secretly to Pakistan and every time when
our iaterest was involved, she took a stand
which was more or less hostile to us.
East Germany, on the other hand, has
always been friendly ; ber methods of
co-operation and aid are on the basis of
trade and however much the -amount that
comes from the¢ west in millions and
millions of dotlars, it is the quality of
the aid that is much more important. 1
believe that the aid we get through trade
with Soviet Union and East Germany,
which they are followlng, is in the best
interests of the country, and the aid which
consists of just throwing dollars so that
it could act as a pressure is really not in
our interest. The sooner this type of aid
is stopped, the better it is for our country.

Therefore, it seems rather strange that
a couniry that is friendly with us, we
hesitate to recognise, and the country that
is hostile to us, we ran and recognise it.
Some people think, we weére influenced by
the threat, that if East Germany is
recognised, the other Germany would break
off diplomatic relations. That is not true. In
fact, when we took that step long ago, this
threat was not there. ‘This threat of West
Germany came much fater. Many coun-
tries have defied that, and West Germany
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had to yield, as Prof. Mukerjee has pointed
out.

I' would not like to link up Formo#a,
l_srael and other countries with this ques-
tion. This hasto be dealt with on its
merits. I personally feel that the Govém-
ment of India should make its policy clear.
It is high time that we put ina formal
way what we are doing in practice. I
wanted prostponement of this debate in
the beginning, because it is such an
important matter that only the Prime
Minister can take a decision on this
question. I hope Mr. Bhagat will convey
to her the feeling of the House. 1 would
press the Government of India to revise
its views and accord formal recognition to
East Germany.

17.00 brs.
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SHRI K. R. GANESH (Andaman and
Nicobar Islands) : Mr. Chairman, Sir, I
rise to support the resolution moved by
Professor H. N. Mukerjee and I congratu-
late him for bringing this resolution at
this timely situation. I say timely because,
as one of the previous spsakers has men-
tioned, the world is celebrating the 150th
anniversary of Karl Marx ooe of the
greatest teachers of mankind and a philoso-
pher who had shown that the world can be
changed and man can create a new society
by his own efforts. [take the name of
this great teacher because his philosophy
and his economic ilnterpretation of history
is bcing creatively worked out in the
German Democratic Republic.

In the German Democratic Republic
today a situation has come into being
where the German Democratic HRepublic
has shown great indusirial growth, has
adopted a socialist constitution and has
been able io establish itself as a great
industrial power in Europe.

On the contrary, the Federal German
Republic, in spite of the initial economic
growth, is today facing an economic crisis.
The student upsurge in West Germany
shows the wvulnerability of the political
system of West Germany. The victory of
the exireme right wing neo-Nazi party in

! one of the regions of West Germany shows
that even after twenty years the soil of

} West Germany is still ready to take some

1 of the fascist theoris that Hitler preached.

We know that West Germany has been

b hostile to India whenever the interest of .

this pation was at stake. Whether it is
the question of supplying armaments to
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Pakistan, whether it is the question of pro-
ducing maps which show Kashmir as
and independent State, which affects the
national interest of this country, whether
it is the question of trade with China, West
Germany has been hostile to India. Also,
on international question, whether it is
Rhodesia or the Israeli aggresssion on the
Arab people, or the Pakistani aggression,
or the apartheid policy of South Africa,
West Germany has always taken a stand
in favour of colonialism, racialism, aggres-
sion and war.

The two German States are a reality
and a fact of history. There are two
political systems and two ideologies in the
two Grman States. Now if we base our
policy on this reasoning that the recogni-
tion of the German Democratic Republic
will retard the process of unification of
the German nation, I think we are living
in an illusory world because the two
German nations is a fact of history and a
reality and even the two power blocs are
not in a position to influence the bringing
of the two German States together.

As has been pointed out herc the
Hallstein doctrine is dead, is in shambles
and, there are countries like Burma,
Ceylon, Yugoslavia and Rumania which
have recognised both Germanys and the
West German Government has not been
able to do anything with these govern-
ments. We are a very vast and big country
and we do not want any interference in our
internal affairs. But the very concept of
the Hallstein doctrine means interference in
the internal affairs of another country.

GDR has been a friendlv nation and
we have cultural economic and friendly
ties with GLLR. GDR has supported this
country at every critical period of our
national history, whether it was the aggres-
sion of China or Pakistan. On inter-
national matters our policy correrponds to
the policy that is being pursued by GDR,
like peaceful co-existance, outlawing war,
achievement of world peace and nuclear
disarmament.

It was very interesting to hear a cold
war speech by one of the hon. Members of
this House at a time when cold war seems
to have become an obsolete Instrument in
international affairs, at a time when the two
power blocs are coming together. At such
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a time, in this hon. House in which Shri
Jawaharlal Nehru propounded his inter-
natiomal policies, to hear a cold war
speech from one of thc hon. Members in-
dicates that in this country there are
persons who want to live in the past, there
are persons who are more loyal than the
King.

It has bzen said that there are Soviet
tanks in Germany. 1 would like to men-
tion this : in Rumania, Czechoslovakia, in
Poland are there Soviet tanks that are
moving about ? The people of those
countries after having established a Socialist
State, want to liberalise Socialism that they
have built up want to democratise the
system they have built up so that they may
have a society in which the largest aumber
of people can particlpate.

SHRI BAL RAJ MADHOK (South
Delhi) : Mr. Chairman, T appreciate thz
passiopate plea that Professor Hiren
Mukerjee has made for the recognition of
GDR, but I fail to appreciate the strong
language that he has used against President
Leubke and Chancellor Keisinger of West
Germany. After all, we have friendly
relations with West Germany. If some-
body attacked in the same way even Ayub,

who is the head of our enemy country,

Professor Mukerjee would bhave protested.
He is a very senior and sober Member of
the House and, therefore, 1 did not expect
that kind of language from him for the
leaders of a country which is friendly and
who recently visited us.

The question is that we should recog-
nise the GDR. GDR is a fact of history;
it is a fact of life. It is a reality. It
does exist. How it came into existence,
that is past history—I need not go into
that. But it is a fact of life and we must
accept it. Therefore 1 do not see any
reason why any country, whether itisa
West Germany or anybody else, should
pressurise us that we should not recogaise
the GDR. We should recognise it so long
as it exists.

Today Germany stands divided. Today
Korea stands divided. Today Vietnam
stands divided. Today India stands divid-
ed. 1 do hope that a time will come
when Germany will become one, when
Korea will become one, when Vietnam will
becoms one and when India will become
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one ; but so long as they remain separate
let us recognise them. I do not see any
reason why we should not.

But then the question is of the policy
you want to pursue. Shri Hiren Mukerjee
talked of an independent foreign policy.
I fully endorse it. I stand for it. But I
do not understand his obsession with non-
aligoment. What is this non-alignment ?

AN HON. MEMBER :
dence.

SHRI BAL RAJ MADHOK : It is
pot independence. Every country has to
be aligned and non-aligned at the same
time. In life as it is, every individual has
certain friends, certain enemies and then
there are others about whose he is not
bothered. Similarly, every country has to
be friendly with some and inimical with
some, whether they like it or do not like
it, and it has to be indifferent or peutral
about others.

Take, for example, the classic example
of the UAR. UAR, you say, is a non-
aligned country ; but UAR has military
pacts with Irag and Syria and otherwise it
says that it is non-aligned. OFf course, I
do want that India should be non-aligned
as between the USA and the USSR, but I
cannoot understand how India can be non--
aligned in our dispute with Pakistan. How
can we be non-aligned when we are fighting
with China and Pakistan ? -China and
Pakistan are allies, As against China and
Pakistan we have to have allies : we have
to be aligned. But where our interests do
not directly come in, we must try to be
non-aligned.

Non-alignment is not a Veda vakya ; it
is not a principle, it is a policy. Just now
hon. Shri Ganesh was saying that we
should not talk of the past, that we should
not live in the past. Then why should we
go on harping on Pandit Nehru 7 Whether
Pandit Nehru was good or bad, I do not
want to say anything about him. But he has
gone and the situation in which he propo-
unded certain policies has also changed. The
whole country is suffering from the policies
that he propounded.

Therefore today

It is indepen-

the tim: has come
when we must rethink. We are a dynamic
people ; we are not a static people. We
have to develop and change policies accord.
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ing to the needs of the country and accord-
ing to the needs of the situation. There-
fore let us not harp on what Papdit Nehru
said or did not say. We bave tq fermulate
a policy which suits the country today.

Today I feel that there is no -reason
why we should not accept the GDR. But
it has been said that we should do it
because West Germany has dope this or
that, because West Germany has provided
arms to Pakistan or because West Germany
has published a map in which Kashmir
has been shown as an independent country.
May I ask: If you can have full diplo-
matic relations with Pakistan wkhich wants
to grab Kashmir and which is using arms
from Germany, America or China to beat
us, why not have diplomatic relations with
those countries which at least are not fight-
ing with us ? We have diplomatic relations
even with Communist China which has
been attacking and maligoing us everyday.
...[Interruption)

SHRI AMRIT NAHATA : Nobody
gaid that diplomatic relations with West
Germany should be broken off.

SHRI BAL RAJ MADHOK : That is
no argumeat then. You argue why should
we have relations with G. D. R. Why argue
whether West Germany has done this or
that 7 We should not bother about the poli-
tical system that a country has. The people
have a right to have their own political
system. So far as political system in Bast
Germany is concerned—I1 have not been
to Bast Germany—I had an opportunity
to go to East Berlin for a day and [ could
gee the difference batwzen the socialist
system and the free system. It was just
like going from a marriage ceremony iato
a condolence meeting. There is a contrast
between West Berlin and East Berlin. They
present the best exumples of what a free
system of economy and a regimented econo-
my can be to a people. Therefore, don't go
jnte whether it is regimented system or
not. I want that we should have full
relations with G. D. R, becauss it is a f‘p,ct

of history and it is a fact of life. Jtisa
separate country and so long as it exists,
we must recogaise it.

Once yeu accept this principle, I ask 1
How can you deny fyl] diplomatic recognir
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tien to Fsrael or ta Taiwan ? Israel is as
much a fact of life as East Germany and
Taiwan is as much a fact of life as East
Germany. Now, about Israel, we say that
U. A. R. or the Arab countries will get
angry. If we are epposed to West Ger-
many dictating to us not to have relations
with East Germany, if we are opposed to
Hallstein doctrise, we have to be equally
hestile, egually critical of Arab dictation,
and we must casdemn pressure taclics
of U. A. R. or the Arab countries.

So far as the question of recognition is
concerned, it has been argued that a num-
ber of countries recognise both East Ger-
many and West Germany—there are 5 or
10 such countries. But there are more than
fifty countries which have full diplomatic
relation with both, larael and U. A. R.
1f s0 many coumtries can have full relation
with both, why can’t we have full diplo-
matic relations with both these countries 7
Yon cannot have double standards. We
should see whether our interests demand
it or not. Even if our interests do not
demand it and if the country is there, we
must recognise it. We should not treat
apy eountry as untouchable unless basic
moral issues are involved as in the case
of South Africa,

So far as Isragl is concerped,
interests do very much demand it. Jtis a
very important country. It is the most
advanced cauntry jn West Asia. It has
developed in so many ways. Its progress
will be very much helpful to us. [Io this
Waest Asia, Pan Islamic bigotry and fana-
ticism, is takimg the better of people’s
sanity. Anything can happen there because
they are playing the game of Pakistan. We
should have dependable friends in West
Asia and the only depeadable friead that
India can have for many years to come is
Israsl. Therefore, I suggest that we have
full relations with 3. D. R, so also with
Israel and so also with Taiwan. Taiwan is a
big couatry with 13 million pepulation and
it occupies a very strategic position. It can
provide a better window on Communist
Chipa than any other place. Therefore,
even if you want to have information
about Communist China, even ithen the
relations with Teiwan will help us. From

there, we gap get the mogt seligble infor,
mation,

our
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So, my submission is that in internatio-
nal relations, in the matter of foreign policy,
let us give up obsession with ideologies.
Let us not be whimsical; let us get rid of
whims and fancies of Pandit Jawaharlal
Nehru which formulated the foreign policy.
Let us have a foreign policy which is ratio-
nal and at the same time, national. It should
be both rational and national. It should care
for the country's interests. 1a international
relations, let us not allow our ideological
obsessions or ideological predilections to
take the better of us : let us act as
patriots,

SHRI S. KANDAPPAN (Mettur) :
Mr. Chairmap, Sir, | welcome the Reso-
lution moved by my hon, friend Shri H. N.
Mukerjee and 1 fully support it.

The one dissenting voice that we have
heard today, in this House, is the voice of
Mr. Piloo Mody. It is a lonely voice. It
sounded very pathetic also. 1 have never
seen him so illogical and inconsistent in
his arguments as I have seen him today.

Sir, he started by sayiog, *Are we guided
by political expediency or trade considera-
tions 7 He ruled out both. But as he
went on sayiog things, though be did not
spell out on what considerations he was
talking about, he sounded as if he is basing
all his arguments on ethical grounds. But,
Sir, the arguments that he advanced, are
solely guided by the obsession he has for
Communism and nothing else.

SHRI PILOO MODY : I have no use
for it.

SHRI S. KANDAPPAN : If that is
taken away from his mind, I am sure he
will agree with the resolution as moved
by Shri Mukerjee. For example, he referr-
ed to the Geneva directive. [ can remind
him about the Geneva accord with regard
to Viet Nam. He condemned Russia and
othsr countries that they did not come
forward with the Elections and all that, but,
in th: Geneva Accord of the same year-
I think it was in 1954 —it was specifically
mentioned that under international super-
vision there should be an election in 1956,
But the Diem regime in South Viet Nam did
not accept it, and the Americans also suppor=
ted them. If that question is posed to hon,
Shri Piloo Mody, 1 do pet kpow what apswer
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he is going to give. So, he is solgly guided by
his obsession with Communism and not a
sort of objective approach to the problem.

SHRI PILOO MODY : I have armed
myself against irrelevance.
SHRI S. KANDAPPAN : Again he is

being illogical.

SHRI J. B. KRIPALANI (Guna) : The
answer will be given by the Minister and
not by the hon. Member.

SHRIS. KANDAPPAN : If ethical
standards or moral standards are to be the
guiding principles in our international
relations, [ have no hesitation in saying
that we should have snapped our ties with
USA long ago.  Sir, that is a country—
I am just quoting it for argument’s sake,
not that I demand it and it will be an
impossible thing to demand it—

SHRI PILOO MODY : Demand it.

SHRI 5. KANDAPPAN : Just for
argument’s sake I guote it. I am gquoting
from the speech of Dr. Linus Pauling in the
Azad Memorial Lectures only last year—
Page 29 :

“Last year I was shocked to read that
Mr. Henry Kuss, Jr. Assistant Secretary of
Defence in the United States, had received
the United States Department of Defence.
Meritorious Civilian Service Medal for his
imaginative leadership in the Military
export sales programme. He was given this
medal because he had succeeded in selling
to the developing countries of the world
1500 million dollars worth of sophisticated
weapons, just b tanks, machine
guns, and other equipment, in one year. In
bis speech of acceptance he said that ‘with
the proper amount of emergy, imagination,
and vigour', we should by 1971 be selling
15,000 million dollars worth of sophisticated
military equipment to the developing
countries.”

Can anything be more degrading and
more appalling to the sense of human dig-
nity than a country which is afuent by all
means depending on jts trade promotion of
selling armaments to developing countries,
bringing devastation and bringing war into
the world without any humgn comsidere

h,
TS,
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ation, without any decency, without any
dignity and decorum ? If these kinds of
things cannot be condemned and if you
still talk of moral relations in the world,
that is hypocrisy.

SHRI PILOO MODY : Is the hon.

Member aware that we have ourselves
asked for it ?
SHRI S. KANDAPPAN : That is im-

material. I am sure if these people ask
for some atom bombs or hydrogen bombs,
probably they may be prepared even to sell
them. They do not care a jot and do not
have the moral courage to work for the
survival of humanity. So, whether some-
body asks for weapons is not material,
that is not relevant here at all.

So, there is no logic in his argument.
Neither he has given any kind of yardstick
or criterion with which we have to be gui-
ded in our international relations. [ agree
with Prof. Madhok when he says that we
have to see the facts of the situation and
we have got to recognise them as they are
without going into the merits of the case.
Last year I had been to Nepal with a dele-
gation headed by our hon. Speaker. In a re-
ception given to us, he supported the Nepal
Government and he spoke of the goodwill
and the good relations that exist between
the two countries, Then, Sir, one night at
a dinner, we came across some radical
people there -- 1 do not want to give names
—but one of them told us, *“Why are you
giving your support to this feudalistic, to
this out-moded Government headed by a
monarch 7

Then we said, ‘'This is not our concern
at all. Itisthe concern of your people
and your couniry'..

If the radicals get the upper hand, if
they over-throw the monarchy and if
another Government is established there,
when we go there we have to say that we
are their friends. Giving some sort of an
example, 1 will say this. In Madras from
about 1930 onwards till today there is a
reformist who talks very vehemently about
Hinduism. He is a Hindu. He condemns
the superstitious beliefs of our religion and
mythological stories. If a  Mussalman
were to do it, I do mot think anybody
would tolerate it It is because he s 3
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Hindu himself that he talks about it in
this way. So, in our own country people
may criticise our country, they are wel-
come to doit. It is oot for a foreigner
to say whether our system is good or cor-
rect.

Therefore, I do not agree with the
arguments advanced by Shri Piloo Mody
that it is under Russian occupation. T have
never been there myself but from a com-
monsense point of view and from what [
have heard and read I can say that the
East German people also are equally in-
telligent and clever as their West German
brethren. The 17 million Germans who
are living in the G. D. R. today are not
in any way illiterate or less educated than
the Germans living elsewhere. They are
equally educated and they are equally
industrious and self-respecting. If there
were any kind of oppression and repression
they would have raised in revolt by now.
Even the all-powerful America were
not able to suppress the Vietnamese.
How could Russia suppress the Germans
who are well-advanced? Shri Piloo
Mody has made out a poor case. It is
impossible to agree with such arguments.
Whatever the circumstances, it is a sovere-
ign government. It has been recognised
by many nations. So it is high time, as
the Mover of the Resolution has said that
we have got to accord diplomatic recogni-
tion to this country.

MR. CHAIRMAN :
ber's time is up.

The hon. Mem-

SHRI S. KANDAPPAN : There are
many countriés with whom we have dip-
lomatic relations, but our trade with them
is not developed to the extent as it is deve-
loped with the German Democratic Re-
public. I have seen in one small town in
my State, in the Sivakasi municipal town,
the GDR has set up 70 printing machines
today. There are such good trade relations
and whatever possibilities are there Tor
improving the trade relalions we should
try to strengthen them. There is scope
for rapid development of trade between
our two countries. What harm is there
in further developing the existing trade
relations aud according diplomatic re.
cognition to GDR ? With these words |
support the Resolution.
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SHRI INDER J. MALHOTRA
(Jammu) : The Resolution moved by Shri
Hiren Mukerjee has received support
practically from all sides of the House.
The only hon. Member who has objected
to or opposed the Resolution is Shri Piloo
Mody. A number of points has already
been raised in favour of the resolution for
recognition of the GDR. 1 would like to
say one or two things in favour. From
the interruptions made by the hon.
Minister and his facial expression I can
visualise that he is not going to accept the
Resolution. Shri Bal Raj Madhok has very
rightly stressed the need for giving a new look
to the basic aspects of our foreign policy.
I would have felt very happy if the hon.
Prime Minister could have been here and
sensing the attitude takem by practically
all sides of the House Government could
have taken a decision for the recognition
of the German Democratic Republic. |
cannot by any stretch of imagination or
reason understand what reasons could
now be put forward by the hon. Minister
for not accepting the resolution.

On the Kashmir issue, the German
Democratic Republic has always supported
us. [ do mot say that this can be the
only argument for recognising the German
Democratic  Republic. As my hon.
friend Shri Bal Raj Madhok has very
rightly pointed out, in the world of today
certain facts do exist, and we cannot close
our eyes to them and say that they do not
exist. Here are two Germanys and nobody
can about it. These two Germanys are
going to exist. Whatever tvpe of admini-
stration or political system is there in the
two Germanys is to be treated as their own
internal problem. When we say that no
foreign country has got any right to inter-
fere in our political system or in the type
of administration that we want in this
country, we have also got no right to say
that the BEast Germans should not have
this kind of administration or that type of
political system. As has been pointed out
already, when we are still giviog full
diplomatic recognition to China, how on
earth are we going to explain to the peo-
ple of this country that on such and such
grounds we did not tecognise the German
Democratic Republic and we are still not
going to recognise it 7
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I give my full support to the resolution
moved by Shri H. N. Mukerjee. I would
very strongly plead with the hon. Minister
that in case he has g ot instructions not to
accept this resolution, he should at least
advance such arguments in his speech as
would leave the matter open so that in the
very near future Government could take
a decision keeping in view the sense of the
House and the attitude of hon. Members
and the need of the hour to recognise the
German Democratic Republic.

SHRI P. GOPALAN (Tellicherry) : I
wholeheartedly support the resolution
moved by my hon. friend Shri H. N.
Mukerjee, which demands the recognition
of the German Democratic Republic. For
various reasons which involve political,
economic as well as moral issues, I sup-
port this resolution, which, if accepted,
would mean a very wise step on the part of
Government to undo an injustice that had
been meted out to a democratic State,

It is a historically established fact that
two German States are existing at present,
the Federal Republic of Germany and the
German Democratic  Republic. One
stands as a symbol of the culmination of
the fight against Nazism and another
namely the Federal Republic of Germany
reflects the existence of the vestiges of
Nazism on the face of this earth. This is
the clear distinction which we can see.
When 1 say that Federal Republic of
Germany reflects the existence of the ves-
tiges of Nazism, I can advance certain
argumenis to prove my allegation or con-
tention. 1§ can refer in this connection to
the President of West Germany, Mr.
Leubke against whom Shri H. N. Mukerjee
had used certain strong words, at which
Shri Bal Raj Madhok was very much
annoyed.

It has been clearly proved that the
President, Mr. Luebke was the man who
was instrumental in ordering the con-
siruction of the Nazi Concentration
camps. In Newsweek of March 11,
there is & write-up in which it has been
clearly stated that Mr, Luebke has admitted
toa certain extent that he does not
remmeber whether he had signed a docu-
ment ordering the copstruction of the MNazi
concentration camps.

Shri Piloo Mody was arguing that for
the sake of the unification of these two
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German States, India should not extend
diplomatic recogmition to East Germany,
and he waats the unification of Germany
to take place under the ex-Nazis. Who
are the rulers of West Germaay at present?
They were the criminals of Nazi crimes.

I will give an example. The American
weekly, Saturday Eveming Post, writing in
its issue on 26 October, 1966 said ‘To be
precise, of the 361 top excecutives who were
members of the Nazi Party, only 33 have
been arrested. All the others are still
free’.

This is the picture of West Germany
as at present existing to whom our country
has extended diplomatic recognition, while
it refuses to do so with regard to East
Germany.

As for the ecomomic reasons, Prof.
Mukerjee has made it very clear that our
trade relations with East Germany are
improving day by day. Ia 1957-58, our
trade with that country was to the tune of
Rs. 63 lakhs only ; in 1966-67, our imports
from East Germany rose to Rs. 13.03
crores. Our exports in 1957-58 were of
the value of Rs. 1.5 crores ; in 1966-67,
they were to the tune of Rs. 13.40 crores.
That means we have no balance of pay-
ments difficulty with them.

With regard to the trade with West
Germany, im 1957-58, our imports from
that country were to the tune of Rs. 127
crores ; in 1966-67, from June to February,
they were to the tune of Rs. 114 crores.
We exported in 1957-58 goods worth Rs. 16
crores ; in 1966-67, our export is Rs. 20
crores. This means we are having an
adverse balance of trade with them,

Despite ail these facis, we ar¢ not
still prepared to extend diplomatic regog-
nition to a State with which we are having
improved trade relations at present.

Lastly a few more points. I know
why Government have mot given recogni-
tion to Past Germany. It is the Holstein
doctrine which is troubling the minds of
our rulers. | would give you certain facts
concerming _the experience of certam
countries when they recognised East
Germany. In February 1954, when Ceylon
agreed to raise the trade delegation to the
status of a Comsulate Geoeral, the Federal
Government declared in a press release
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‘it has been made particularly impossible
for the Federal Government to continwe
economic aid to Ceylon in 8 manper wished
by both sides and to justify it before the
German people’. This was the case with
UAR also. When UAR invited Presidest
Ulbricht to their country, the Foderal
Chancellor, Dr. Erhard, announced on Tth
March 1965 ‘the decision of the Govern-
ment that the decision of UAR to invite
Herr Ulbricht has been answered by the
Federal Republic by stopping economic
aid. This meant that the Federal Govern-
ment would not participate in the Second
Egyptian Five Year Plan.

Our Government fears that if it extends
diplomatic recognition to East Germany,
the economic aid that we get from West
Germany will come to a stop. We succumb
thus to the pressure of the Halstein
doctrine. I whole-heartedly support the
resolution moved by Shri Mukerjee as it is
high time that the injustice meted out to
that State was undone.

SHRI SAMAR GUHA (Contai) : The
United Nations, I should say, has set the
pattern how a State should be given diplo-
matic recognition. Whether a State has
come inte being by the evolutionary pro-
cess of history or whether it pursues a
certain political ideology —these are not
considerations for giving recognition to a
State. The point for comsideration in the
post-war world is : whether a state exists as
a reality. It is om that basis recogaition is
given. It is a tragedy of the Second World
‘War as also the post-war world that many
new States have emerged artificially ; many
States had also been divided. States have
emerged as a result of conquest by army
as in the case of East Germany or West
Germany ; other States have emerged as a
result of intra-chamber imperialist conspi-
racy as the division of Paltstine into {wo
States or the division of Bgypt and Sudan
and also the monumental example of the
division of our motherland. States bave
also emerged due to insurrectienary stizure
of power over partof a country as the
two Viet-Nams, iwo Koreas and two Chinas
and also as a result of annexation by ope
State by other asin the case of Tibet.
These States exist today not by the Will of
the people who inherit the part of the lands
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which comprise these States but due to
extraneous considerations. Whatever may
be the origin, the world does pot brother
about the political ideology of a State in
giving diplomatic recognition to it,

In the case of India, we have diffe-
rences in the type of relations with
difiernt types of States but we do
not bother about the political ideology of
any State, while giving recognition to the
State ; the only consideration guiding us is
whether it exists as a State in reality.

SHRI PILOO MODY : [Irrespective
of who the mother vas.
SHRI SAMAR GUHA : That is the

fact of 1oday. Therefore, my party thinks
that the question whether East Germany
should be recognised should not be decid-
ed on any political considerations. India
should follow a uniform standard of giving
recognition to a new State. In that light,
we want to say that our party will be will-
ing to give recognition to East Gerfnany.

SHRI J. B. KRIPALANI : Your parly
cannot give recognition ; Government has
to give recognition.

SHRI SAMAR GUHA : We support
the move for according recognition. At
the same time we must make it clear that
there is no reason why India should mnot
recognise Israel and the two Chinas. Then
again, though physically Tibet does mot
exist as a sovereign State, it exists as a
State, morally.

Therefore, why should we not accord
diplomatic recognition to the government
headed by the Dalai Lama? [ want to
conclude with only one observation : that
no extraneous considerations should be
brought in, and therefore, in deciding our
policy of giving recognition to a State, we
must not allow our vision to be blurred by
any ideological considerations. The only
consideration is whether a State exists as a
reality, and on the basis of that the reco-
gnition should be given to all nsw States,
and if East Germanmy is diplomatically
recognised, then we become morally bound
to accerd recognition to Israel amd Taiwan
and to give moral recognition to the
Tibetan Government.
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SHRI SRADHAKAR SUPAKAR
(Sambalpur) : Mr. Chairman, Sir, the
question of recognition of a country should
not and has never depended on what type
of government is there. Whether it isa
fuscist government or a socialist govern-
ment is absolutely of no relevance when
the problem of recognition is concerned.
Nor is it relevant for the purpose of reco-
gnition whether a country is hostile to us
or is very friendly to us. Therefore, these
two considerations which have weighed
very heavily in the debate today are, I
think, not very relevant for the purpose of
the debate. Nor is it necessary to ask the
question whetber a particular country is a
fact of life or not. Because many of our
friends, when confronted with the question
whether Taiwan would get recognition at
the same time as the People’s Republic of
China gets recognition and whether both
of them are facts of life, would at once
say that only the People's Republic of
China is a fact of life and not Taiwan.

The main consideration of according
recognition to a particular country is also
not a question to be determined with any
legalistic acumen. The question is one of
political principle, or rather, not so much
a question of principle as of policy.
Therefore. the main question that should
weigh with this Government today is
whether at this period of time we should
accord recognition to GDR. The learned
mover, Prof. Mukerjee, while opening the
debate, said that Pandit Nehru during his
lifetime maintained very friendly relations
with both the Federal Republic of Germany
and the German Democratic Republic al-
though, during his long period of premier-
ship, recognition was not accorded to the
German Democratic Republic in spite of
our great and intimate friendship with the
GDR. Now, the most question today is
whether after the death of Pandit Nehru
things have changed in such a manner that
there is an essential necessity or urgenmcy
for revising that policy. 1 think that the
main consideration which weighed with us
at least during the lifetime of Pandit
Nehru was that there was at least some
hope that some day or other the two
Germanys will ngite and then it will not
be necessary to make a choice, whether
we should recognise both the comntries,
Although the possibility of the two
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Germanys uniting is rather remote, it
cannot be ruled out altogether.

Having regard to all these considera-
tions, 1 think there is no necessity of
India’s revising the policy which it has
adhered to for more than 20 yvears at pre-
sent and giving recognition to GDR.

SHRI J. B. KRIPALANI (Guna) : Sir,
I am afraid that the arguments advanced
have nothing to do with the real facts.
Some people have argued that the Govern-
ment of India must recognise facts. I
would ask Prof. Mukerjee whether he
would plead for the recognition of Formosa
and Israel ? He will hesitate and say that
those are not States ; they do not exist.
But so far as East Germany is concerned,
it is a fact of history, as he put it. Others
have argued that we have a growing trade
with East Germany, that we have a favour-
able balance of trade with East Germany
while with West Germany we have an adverse
balance of trade, as if recognition and non-
recognition depend upon favourable or un-
favourable balance of trade. If we were
to think in these terms, we have an adverse
balance of trade with every couniry in
Europe, with Japan, America, Canada and
Australia. Shall we therefore break off
connections with those countries ? I am
only answering their arguments.

Some have said that we must follow in
the foot-steps of Jawaharlal Nehru so far
as foreign policy is concerned. [ am
afraid Jawaharlal MNehru had no fixed
foreign policy. As a matter of fact, he
had no foreign policy. He did what he
thought proper at a particular time. On
one occasion he said, taking arms from
America or Russia would be joining that
bloc. Afterwards, when we were invaded
by China, he had mo hesitation to take
arms from America and Enpgland. Not
only that, as one Congressman pointed out
a year back, he had no hesitation to ask
President Kenoedy te send a portion of
his fleet to the Bay ol Bengal.

So far as Mr. Piloo Mody's idea that
Germany wishes to unite is concerned, if
it wishes to unite, 1 do mot suppose our
recognition or non-recognition would stop
it from uniting. Germany will umite ;
there is no doubt aboutit. But that bas
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nothing to do with the problem before
us. :

SHRI PILOO MODY : It will help in
the process.

SHRI J. B. KRIPALANI : 1 do not
think so. There are other forces which
will decide it. Whether somebody reco-
gnises Pakistan or not, do you think there
will be union between India and Pakistan 7
These depend upon so many inter-
national and internal circumstances. If
the people have the will to unite they will
unite if not today tomorrow and nobody
can stop them. 1 suppose nobody can
stop Germany from uniting. This is a
fact of life.

18.00 hrs.

[Mr. Deputy-Speaker in the Chair]

SHRI AMRIT NAHATA : Then it
will be a socialist Germany.
SHRI J. B. KRIPALANI : | did not

talk about socialism.
about it. 1 am sure that America is more
socialist than India. In spite of the
Congress boasting that they are going to
establish socialism here, the people are
starving. They have not two square meals
a day. They do not want radios, refrigera-
tors and other such things, do you think
they are bothering about your ideology of
socialism ? Your socialism cannot give
them bread, it only gives them words, it is
not worth the name. So far as socialism
you are talking of is concerned, Europe is
more socialist ? There was revolt in
Hungary. There was revolt in Poland.

There was revolt in eastern Germany.
There is revolt in Rumania now. Are
these free governments 7 Have they been
chosen by the people ? Do the people
want them 7 You say that America is
sittiog on South Vietnam. But you do
oot see that Russia is sittipg on these
nations. It was Russian army that put
down the revolt in all these countries. So
it is mot a question of socialism. I have
no doubt that these eastern European
countries are not free today. Revolution is
§oing on even in Czechoslovakia. There-

It is no use talking
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fore, that is not the question. The balance
of payment is not the question.

Bot it must be admitted that generally
the de facto governments should be reco-
gnised. But in that the Communist
friends would not admit the recognition
of Taiwan though Taiwan has developed
more than other Asiatic  countries.
Chiang-Kai-shek was the only man during
the war who said that India must be
granted freedom. He was at that time
our greatest friend, the greatest friend of
Nehru. People have got to be consistent.
I would like Shri Mukerjee to tell me
here and now whether he would like the re-
cognition of Formosa.

This question must bo left to the
Government, what policy it has followed
in the past, what policy it wants to follow in
the future and what is in our interest.
I think this whole discussion has be=n
futile. There is no basis at all. It is based
on false premises. We have said many
things that are inconsistent. My Congress
friends said that America and Russia are
coming together and there is no cold war.
If there is no cold war why is our Gove-
rnment still swearing by non-alignment?
Non-alignment means that we do not align
ourselves with one bloc or the other. But
when both the blocheads have come to-
gether where is the pecessity of non-align-
ment. Non-alignpment has no basis today
as it originated. So all these arguments’
are beside the point. If we want to re-
cognise governments that exist whether they
are people's governments or not we have
10 recognise them all or some as
it suits our patiomal ioterest. Our
Minister asked me “whom are we afraid
of when we do not recognise Israel?”’
1 cannot answer it in this House because
‘the press reporters are sitting bere, they
will simply report it and our ecoemies will
take advantage of it. If he wants to
know, 1 will
we afraid of in recognising Israel.

MR. DEPUTY-SPEAKER : When
Shri Nahata said both Germanys will unite
he meant they will live in peace together,
as you and Suchetaji are united, tlmugl_:
differing in views. That was his impli-
cation,

SHRI INDRAJIT GUPTA (Alipore) :
M. Deputy—Smker_. I would oot have

inform him about whom are -
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asked even for one minute but I was pro-
voked by Shri Piloo Medy, my dear friend,
whose record in school is not known to me,
unfortunately, but 1 may say that he must
have got very poor marks in history. I
only want to put the record straight. In
the first place, it is not a fact that the
German Democratic Republic was set up
as a State first and then only the Federal
Republic was set up. The actual facts
are just the opposite. It was in September
1949 that the American, British and French
zones were consolidated into one and set
up as a Federal Republic and it was only
after that, as a re=action to that, that the
G. D. R. was set up. That is point No. 1

Secondly, the Potsdam Agreement, to
which he referred several times, consists of
some political principles and 9-point eco-
nomic principles, The essence of both the
sets of principles is that Nazism must be
eradicated from the post-war Germany.
They have spelt it out in detail. The
whole point which I would like to know
from Shri Bhagat is why the Government
of India is so much enamoured of that
Government in Germaiay which is consi-
stently violating those basic tenets of the Po-
tsdam Agreement that Nazism must be era-
dicated when they were allowing all the
political leaders and military leaders who
beleave in Nazism (o remain in power in
West Germany when they are assis!'ng the
armament producers of Hitler like Krupps
and Thysen to produce more such arma-
ments.

Then, in terms of my amendment, I
would like the hon. Minister to make it clear
as to what is their latest stand regarding
the statements of Pandit Nehru and Prime
Minister Shrimati Indira Gandhi regarding
the existence of two Germanys. Why do
they admit it only in @ shame-faced way
by the backdoor ? Why are they not
prepared to say openly whether they stand
by it or they do not stand by it ? Let
them say something once for all. This
kind of behaviour before the world is only
making us a laughing stock.

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT): Mr. Deputy-
Speaker, Sir, 1 very much appreciate the
sentiments and the arguments expressed
on this Resolution by the Mover of the
Resolution, He bas put his case in g
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cogent manner, in a restrained manner and
he bas kept the perspective. But, I am
sorry, some of the other hoo. friends, who
intervened have introduced slements which
are irrelevant and extraneous. Probably,
the hon. Member who provoked them was
Shri Piloo Mody who unnecessarily brought
in those considerations which do not exist
and thus provoked the last hon. Member,
Shri Indrajit Gupta, to make a speech.
He is perfectly right in what he said. But
1 do not know what he expects me to say
by expressing an opinion on the political
situation of West Germany.

SHRI PILOO MODY : That hon.
Member has used me only to accuse you.
A simple strategy you do not understand
after 20 years of government.

SHRI B. R. BHAGAT: [ thank
Shri Piloo Mody for enlightening me.

Similarly, we heard here doctrines on
which a country should be recognised
although Shri Bal Raj Madhok said in
a simple way that any nation which exists
has to be recognised ; therefore, for that
matter the GDR should be recognised,
Israel should be recognised and Taiwan
should be recognised. He forgets that we
recognise Israel and so there is no ques-
tion of recognising Israel. Also, the
question of Formosa is not a question of
recognition ; the dispute is as to who
represents China in the United Nations. [
think, aoy man with commonsense will
know that...(Interruption). That is why I
say that these are irrelevant issues and
som ¢ of them are not issues at all.

SHRI SAMAR GUHA (Contai) : You
are making confusion worse confounded.

SHRI B.R. BHAGAT : Where is
confusion 7 Do we not recognise Israel 7
We have recognised Israel. Where is the
confusion 7 We recognise Israel but we
do not have diplomatic relations with
Israel. That may be a different thing.
We may or may not have diplomatic
relations with any country we choose. But
this does not mean that GDR and Israel
arcon the same footing. Therefore, the
confusion is not on this side ; the confu-
piop is on the other side, Naturally, in
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a matter like this if you bring other issues
and larger issues—1I do oot say that they
are not important issues ; each one of
them may be very important issues—but
if you bring them to bear on this question,
the difficulty comes in.

I would deal with the basic questions
that the hon. Member, Shri Hiren Mukerijee,
has raised. I would like to recapitulate the
basis of the attitude and the policy that
we followed. The name of the revered
leader, Pandit Jawaharlal Nehru, has been
brought in wvery rightly by the hon.
Member. [ do not kmow why Shri Bal
Raj Madhok should be provoked to say

some not wvery complimentary remarks
about him.

SHRI BAL RAJ MADHOK : 1 did
not say anything uncomplimentary.

SHRI B. R. BHAGAT: You arein
a minority of one in the House. He or

the party he belongs to may have promi-
pence today, but the whole country before
independence, during the ethos of indepen-
dence and after, and the society that we
are building up will be grateful and owe a
debt of gratitude to him.

SHRI BAL RAJ MADHOK : Do not
bind us then . (Interruption)
SHRI PILOO MODY : After saying

that extraneous issues have been brought
in, he says this. I cannot see what is
more extraneous than what he says,

MR. DEPUTY.SPEAKER : 1 hope,
Shri Piloo Mody is serious.
SHRI PILOO MODY : Iam. 1 hope,

the Minister withdraws his remarks.

SHRI B. R. BHAGAT : It is not
extraneous. The policy of Pandit
Jawaharlal Nehru on this question is being
yuestioned. That is very relevant.

Therefore I only say that people of our
generation, people who have fought for
the independence of the country and
people who have worked for bringing in
a new society that we want, have been
brought up in the tradition of Nehru,
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SHRI SAMAR GUHA : At the same
time people will not forget that he was
the main architect of dividing the
motherland .. (Iarerruption)

SHRI B. R. BHAGAT : Many things
may have happened which we may not
like... (Interruption)

SHRI BAL RAJ MADHOK : Go by
what the couniry's interest demands. I
said, forget Nehru and remember the
country.

MR. DEPUTY-SPEAKER :
ments you cannot alter his speech.

By argu-

SHRI PILOO MODY : Let me make
it clear that whatever the Minister may
feel about this, he must accept the fact
that there are a great many people in the
House who do not feel that way and he
has no reason to impose his opinion on all
of us.

SHRI B. R. BHAGAT :
he is in the minority of one.

I said that

MR. DEPUTY-SPEAKER : Itis his
viewpoint ; they are in the minority.

SHRI PILOO MODY :
that it is viewpoint,

But he says

SHRI BAL RAJ] MADHOK :
got only 39 per cent of the votes.
in a minority, not we...(Interruption)

He has
He is

SHRI B. R. BHAGAT : It will be a
bad day when it happens. [ can assure the
hon. Member that it is not going to
happen. A very large majority of this
country will continue to follow the tradi-
tions of Pandit Nehru.

SHRI BAL RAJ MADHOK : Seein
a few years...(Interruption)
SHRI B. R. BHAGAT: After all,

millions of people have suffered for shaping
and building this country and their suffe-
rings are not to go in vain.

SHRI BAL RAJ MADHOK : 1 resent.
We have respect for all. Nehru was not
the only man, Don't single him out ; don’t
do injustice to that man... (Interruptian)
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MR. DEPUTY-SPEAKER : Order,
order. You must understand. What he
says has nothing to do with the Congress.
There may be people in the Congress who
may not follow the Nehru traditions. That
is not the question.

SHRI B.R. BHAGAT: 1[I never
brought in the Congress here.

SHRIMATI TARKESHWARI SINHA
(Barh) : May I submit that the foreign
policy enunciated by Nehru was uanimously
carried by this House 7 Therefore, there
has been an approval of this entire House.
Unfortunately, Shri Piloo Mody was not
there at that time. Whatever foreign
policy we had enunciated was the foreign
policy approved by this House.

SHRI PILOO MODY : Let me make
my position clear. Sh: has made an
allegation that I did not approve of the
foreign policy. Jawaharlal Nehru was the
Foreign Minister of this country and it was
his right to enunciate whatever foreign
policy he wanted to enunciate and it had
the saoction of this House. I have no
arg hatsoever. I want

t t it wk
to make it quite clear, whether it was right
or wrong, that it is a matter of policy on
which there can be a difference of opinion
and it so happens that we have differences
of opinion between the Minister and us.

SHRI B. R. BHAGAT : I would like
to quote Jawaharlal Nehru, The foreign
policy of this country was laid down by
him. My hon. friend also referred to it.
This remains basically our policy today
in this matter. Thisis what he said on
17th August, 1961 in this very House. I
quote :

“The fact of the matter is that we
have been continuing to recognise the
West German Government even before
it became the West German Govern-
ment. Itis a war-time continuation,
$0 it has continued. Of course, other-
wise too we might have to recognise
it, but it is a continuing thing. Now,
since the East German Government
came in, there has been talk of con-
flict, talk of two Germanys uniting or
something else happening, and we
have felt, therefore, that if w. tok
that step it may rather come in othe
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way of this developing situation rather
than help it.”

Then, he goes ou to say :

“De facto, we recognise it. They have
now a Trade Representation here and
we are dealing with them in many
ways.""

So, this is the basic policy that has
been laid down and this comtinues today.
This governs the attitude that we took
with regard to the German question.

SHRI UMANATH (Pudukkottai) :
That was at the time when certain anti-
cipations were there.

SHRI B. R. BHAGAT :
you hear me fully ?
those things.
them.

Why don't
Tam aware of all
[ am going to deal with
Please have a little patience.

Sir, repeatedly, the spokesmen of the
Government, various Poreign Ministers,
have underlined this foreign policy. What
is the situation today 7 The policy under-
line is that we have good relations with
West Germany. We are also expanding
relations with German Democratic Re-
public which the hon. Member has rightly
emphasized. We have cultural relations,
we have trade relations and we are ex-
panding trade relations. There are various
other relations. With the passage of
time, it has demonstrated unmistakably
that the attitude our leader Jawaharlal
Nehru had taken in this respect was the
correct attitude. The hon. Member
refers to the situation at that time. Today,
Vietnam has become a very focal point
on which the issue of war and peace
hinges. At that time, Berlin was there;
Germany was there, Therefore, as the
situation prevailed at that time, we took a
line that we would try to take an attitnde
by which a peaceful solution is helped
and that we would not try (o create more
tensions in our attitude, whether it is uni-
fication of Germany, whether there is ex-
istence of two Germanys as following
their own traditions and that, about the
question of European security, firstly, the
European countries themselves, the two
super powers, the Soviet Union and the
USA, shoyld bg persuaded to follow a line

B
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so that this solution is arrived at peacefully,
1t should not be that it should become
a focal point in a world war. So, basic-
ally, our approach at that time was this,
and we have followed that policy of friend-
ship. The hon. Mover himself has pointed
out how our friendship has grown...

SHRI INDER J. MALHOTRA : The
hon. Minister was talking of the situation
in 1961. What about the situation in
1968 7 Let him say something about that
also.

MR. DEPUTY-SPEAKER : 1 had
aliotted to the hon. Minister only 10
minutes. Already, 12 minutes have elapsed.
MNow, let him try to conclude.

SHRI B. R. BHAGAT : T would not
take more than five to seven minutes, if T
am allowed to continue without inter-
ruptions.

We have 1o recognise this fact that
thisis a very complicated question, and
we have to pursue a policy by which we
must try to attain our objectives. I agres
with the sentiments expressed here; there
is similariiy in our objectives. But the
question is what policy we should follow
and what postures we should adopt.

I assure the House that we shall cer-
tainly take into consideration the views
expressed by the different hon. Members,
and also the new situation that has arisen,
name'y the fact that West Germany itselfl
is trying to build up closer relationship
with the countries of Eastern Europe.
They have themselves taken the ini-
tiative.

SHRI INDRAJIT GUPTA: So, he
is depending on West Germany's attitude.

SHRI B. R, BHAGAT: It is not
that; it is wrong always to emphasise that
inour aititude we are depending upon
someone else; in this world, everybody is
dependent on everybody else. We have
to take note of the situation that is deve-
loping. A pew situation is emsrging. We
ghall take into consideration all thy;s Fi35
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and we are actually taking them into con-
sideration.

Our present position is like this.
India’s relations with the GDR have been
developing favourably on a d¢facte basis.
We have good trading relations with each
other which are mutually beneficial. We
are both interested in the further expansion
and the process has already commenced.
We have participated in their trade fairs
and exhibitions as they do so in ours.
Other contacts are also progressing.
Recently, the Foreign Minister of the GDR
spent a few days in our couniry and we
had an opportunity of meeting him and
having useful talks with him.

The question raised in the hon.
Member's resolution is a very delicate
one. This is a matter of great international
importance, and it would pot be advisable
to take a hasty course of action which
might add to the existing tensions and up-
set the balance. We keep our relatiems
with the GDR constantly onder review in
the light of the developing European
political situation and also with a view to
expanding the scope of our mutually bene-
ficial contacts and exchanges which take a
variety of forms.

We have taken careful note of the
views expressed in the House on this issue
and we shaH keep them in mind in the
further— | would emphasise this very
much—development of our relations with
the G. D. R. 1 give this assurance, and [
would request that since this is a matter
on which most of the people are agresd
and there is a consemsms, the hon. Member
may not press this resolution.

SHRI H. N. MUKERIJEE ; I am very
geateful to the House for having given
such very wide support to the resolution
which 1 had brought forward. I wish I
could say that I do genuinely appreciate
whatever difficulties hinder the hon. Minis-
ter from coming forward more openly, as
1 think he ought to, to associate himself
with the fairly well expressed opinion of
the House, but he says he has his difficulties
and | have to take him at that.

| am sorry that the seriousness of the
discuasion was to a certain extent vitiated
by the intervention of s Member who is
popular with us all and who, wheaever he
speaks, reminds me of what was said in
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Sanskrit, namely : ‘' Amvritam bealabhahitam’,
because I had an idea that we did not
usually take his observations too seriously.

MR. DEPUTY-SPEAKER : The hon.
Member may better transiate the Samskrit
quotation.

SHRI H. N. MUKERIJEE : It means
that whatever is said by a child is mectar.
I do not know why he chose to deliver
himself of his pet views, the result being
that a monse came out of a mountain. In
the radiant light of a world where Viet
Nam has shown how the most powerful
and prosperous coumtry in the world cannot
defeat the forces of liberty ; the mouse of
anti-communism which bides its head in
a hole came out omly in order to disturb
the proecedings of this debate.

T was asked also by some vencrable
members like Acharya Kripalani : ‘Do you
do this ? What do you say in regard to the
recognition of Taiwan T Of course, [ say,
‘Mo, it is not necessary for us, it is not in
conformity with principle for us to reco-
gnise Taiwan’. But in so far as the G.D.R.
is concernéd, T have no time to repeat
what I have said earlier that on principte
as well as for practical reasons we should
do it. The omly reason which used to
hinder Jawaharlal Nehru, as far as we
conld understand him, was that recogaition
of G. D. R. at jphat particular point of
time-which was 1961 might bedevil the
waters of European politics and, therefore,
wo should not do aaything hastily. But
seven years have passed. Do we coatri-
bute to the idea of Buropean security by
recognising the Bonn Republic and not
recognising G. D. R.? Hew do we help
it ? It does mot help it.

That is why I say it is mnecessary that
we do something in this regard. Besides,
in view of the growing cultural, commer-
cial and othe relations between our two
countries which are beneficial to us, it is
most important that we do not humiliate
G. b. R. virtually by refusing to reco-
gmise it,

For instance, their Ministers who ¢ome
here cannot travel on the kind of passport
which you carry with you when you go
abroad. This is a sort of thing which
should be put an end to. Thereis no
reason why we should not recogaise G.D.R,
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and, therefore, 1 feel the
should shed its hesitations.

But my purpose in bringing this Reso-
lution was to bring this matter under the
scrutiny of the House. It is extremely
gratifying that members of the House from
different parts of the House have expressed
themselves in favour of the Resolution for
one reason or for another. Even the
Minister has suggested, even though in a
halting way, that he has sympathy with
the idea of the Resolution, and he cannot
go any farther.

1 am sorry the Prime Minister is dis-
abled, by her having gone to Bhutan or
Sikkim or somewhere up in the Himalayas
to be present here. If she had been here,
we possibly might have got her to make a
more definitive pronouncement in regard
to some tentative steps which they can
take. At least they cam open a State
Trading Corporation office in a very diffe-
rent way than they are doing at the present
moment. He has not suggested one single
concrete step which would be a step in
the direction of recognition in the near
future.

That is why while I am disappointed
with his speech, I do not propose to press
this Resolution, because I do not wish to
let idea abroad that the House does not
support it. The House .does support it
and that is why 1 do not press it.

MR. DEPUTY-SPEAKER : There are
two amendments. Does Shri Nahata wish
to press his amendment 7

Government

SHRI AMRIT NAHATA : While I
would seek the leave of the House to with-
draw my amendment, I would point out to
the hon. Minister that when I said that
the argument advanced against recognition
of GDR is a complicated matter, the hon.

Minister interrupted ‘Who says it 7 He
himself has said it.
MR. DEPUTY-SPEAKER : Has he

the leave of the House to withdraw his
amendment ?

Amendment No. I was, by leave, withdrawn.

MR. DEPUTY-SPEAKER : Shri Indra-
jit Gupta is not here. 1 will put his
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SHRI UMANATH : when the amend-

ment is not pressed, wl:y should it be put
to vote 7

MR. DEPUTY-SPEAKER : The pro-
cedure is clear. What can Tdo ? He is
not here. That is the trouble. Otherwise,
he would have sought leave of the house to
withdraw it.

I shall put it to the vote of the House.

The Amendment No. 2 was put and negatived.

MR. DEPUTY-SPEAKER : Has the
hon. Member leave of the House to with-
draw his resolution ?

The Resolution was, bv leave, withdrawn,

RESOLUTION RE : POSTS IN CIVIL
AND MILITARY DEPARTMENTS

SHRIMATI TARKESHWARI SINHA
(Barh) : 1 move:

“This House is of opinion that with
a view to ensure efficiency and econo-
my, a high-powered committee be ap-
pointed to examine the question of
creation of highly paid posts and
selection of personnel in the Civil and
Military Departments, including the
existing procedure obtaining in regard
thereto.”

SHRI D. N. TIWARY (Gopalganj) :
The next Resolution also should be allowed
to be moved.

MR. DEPUTY-SPEAKER : No ; there
is nmo provision. We shall new tatc up
half an hour discussion.

18.31 hrs.
*PRICES OF IMPORTED NEWSPRINT

SHRI K. M. KOUSHIK (Chanda) :
It cannot be denied that the newsprint
produced in our country is scanty and we
have been importing it from foreign
countries every year.

#Half-An-Hour discussion.



